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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERA$AD BENCH AT HYDERABAD 

O.A. 143/94. 

Date of Order: 25-3-94, 
Between: 
N,(ovindaiaI. - 	 .. Applicant. 

and 

The superintendent of Post Offices, 
Gudur Division, GUDUR, Nellore th.st-lPl. 
The Sub Divisional Inspector of Posts, 
Podalakur (Post) Neliore Dist, 345. 

•. Respondents. 

For the Applicant; Mr.M.P.Chandrajnouli, Advocate. 

- 	For the Respondents: Mr.N.P.Ivraj, Sr.WSC. 
CORAN: 

- 	THE HON'13LE MR..JTJST±CE v.NEELADRJCRAX) :VICEeCHAIRNAN 
• 	 AND 	- 	 - 

THE HON'SLE NR.A.B.GORTHY $ MEMBER(AEVIN) 
The Tribunal made the following Order:-
Admit, status-quo as on today. Post it for 

final hearing on 15-4-1994, for reply in the meanwhile. 

puty gistrar(J)CC 

Tc)  
1' The Supertntendent of Post Offices, 

Gudur Division, Gudur, - Nellore lIst. 101. 

2,. The Sub-Divisional Inspector of Posts, 

	

Podalakur(PoSt) Neilore Dist. 345. 	- 

3, One copy to Mr.M.P.ChandramOuli, Advocate, cAT.Hyd. 
One copy to Mr.N.R.Levraj, Sr.CGSC.CAT.HYd, 

One spare copy. 
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Rejted/Ordered 

No order as to bosts. 
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